17 Written Answers
[Translation]
Commission on Bonded Labeur

. 863. Shri Girdhari Lal Bhar
gava : Will the Minister of Labeur be
pleased to state :

(a) whether the Government pro-
pose to constitute a national commis-
sion to look into the problems of
bonded lab@ur ; and

(b) if so, the details thereof ?

The Minister of State in the
Ministry of Labour (Shri K. Rama-
marthy) : (a) and (b) A proposal to
this effect is under examination.

Impact of Sand-Dunes on Pushkar
Valley

864. Shri Giridhari Lal Bhar-
gava: Will the Minister of Environ-
ment and Forests be pleased to state :

(a) whether the Pushkar Valley,
famous for rose cultivation, is being
affected by sand-dunes :

(b) if so, the area affected by
sand-dunes thereof ; and

(c) the corrective steps taken in
this regard ?

The Minister of State of the
Minmistry of Eaviroument and Forests
(Shri Kamal Nath) : (a) Yes, Sir.

(b) As per 1986 survey using
remote sensing techniques, the area
affected by sand-dunes is 665 sq. kms.

(c) The corrective steps taken in
this regard include afforestation, soil
conservation, water management, crea-
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tion of environmental awareness and
promotion of research for conserva-
tion and management of natural
resources of the valley.

[English]

Lock-out in Industrial Units

865. Shri Chandrajit Yadav:
Will the Minister of Laboun be
pleased to state :

(a) the number of industrial units
which have declared lock-out during
the last six months, State-wise ;

(b) the number of workers, ren-
dered jobless due to lock-out ; and

(c) the steps contemplated to re-
open these units and re-employ those
rendered jobless ?

The Mnister of State in the
Ministry of Labour (Shri K. Rama-
murthy) : (a) and (b) Based on the
latest available information, a state-
ment giving the number of lock-outs
reported to have commenced in indus-
trial units employing 100 or more
workers during the period from
January to June, 1991 and workers
affected by these lock-outs is attached.

(¢) The Industrial Relations
Machinery both at the Centre and in
the states take steps to resolve indus-
trial disputes through mediation, con-
ciliation and arbitration. The Central
and State Governments also take steps
to get locked out sick and weak units
re-opened through appropriate reha-
bilitation packages.
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State-wise number of lock-outs reported to have commenced in Industrial
units Employing 100 or more workers during the period January-June,
1991 and workers affected due 10 lock=otits

Number of Workers
Lock-outs Affected

Andhra Pradesh
Arunachal Pradesh
Assam .

Bihar

Goa . . .
Gujarat ., . .
Haryana . .
Himachal Pradesh
Jammu & Kashmir .
Karnataka

Kerala .

Madhya Pradesh
Maharashtra .
Manipur
Meghalaya
Mizoram
Nagaland
Orissa
Punjab . .
Rajasthan
Sikkim
Tamil Nadu
Tripura . .
Uttar Pradesh
West Bengal
A. & N.Islands
Chandigarh .
Dadra & Nagar Haveli
Dethi . .
Daman & Diu
Lakshadweep .
- Pondicherry

ALL INDIA

.

65 54,973
7 1,537
1 5,000
2 2,300
2 965
4 19m

3 802
6 8,385
7 3,05

19,558
103 99,067

. = Not Available,

— = NIL,



